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We have suffered, There is loan of
Rs, 2000 crores on the State of
Jammu and Kashmir, and we have
to pay RBs, 200 croreg per arnum gs in-
terest. Thereiore, the Government
should treat the State of Jammu and
Kashmir at par with wother special
category States and 90 per cent grant
and 10 per cent loap should be pro-
vided to the State,

And all tha! loan which has jccu-
mulated against the people of Jammu
and Kashmir and the interest that is
accuring thereo; must be written off.

THE DEPUTY CHAIRMAN: My,
Antony.

SHRI JAGESH DESAI (Maharash-
tra): Madam, you are not allowing
me,

THE DEPUTY CHAIRMAN: No
Just a minute, Hig name has been
listed Mr, Antony will speak,

SPECCIAL MENTIONS

Need for rehabilitation of Indians
returning from the Gulf

SHRI A, K, ANTONY (Kerala):
Madam, the situation in Kuwait is
stil] alarming. Already wmore than
40,000 Indians have left Kuwsit, A
majority of them are waiting for
transportation. Still  trere are
1,20 000 Indiang there,

Qur Foreign Minister, Mr Gujral,
has got more than 300 letters from
the Indian community in Kuwait, As
per the majority of these letters there
is real panic there about food and
medicine, There is already scarcity of
food and medicine. Unless something
is done urgently, there is every pos-
sibility of starvation deaths and also
epidemies. Cholera hgag already bro-
ken out there.

So, the Government should imme.
diately arrange to send fwd and
medicine to them
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President Gorbachey and President
Bush are meeting on the 9th and the
10th in Helsink:, Our Prime Minister
should speak both to Mr. Gorbachav
and Mr. Bush request them to sort
out thjy on humanitarian grounds
and immediately food and medicines
should be rushed to Kuwait; other-
wise the lives of more than a Jakh of
our Indian will be in jeopardy,

Another thing is, already 40 000
Indians have left there, Ag per re-
ports thousands of crores of rupees
worth of our deposits therc are now
in question mavk. The returnees are
in difficulty and our Government are
also in gifficulty. As far as Kerala is
concerned, it was depending for the
last ten to fifteen years on the remit-
tances from the Gulf countries. Now,
the returnees wre facing difficulties in
the State of Kerala and the State’s
economy is facing difficulties, 1 am
told by the Chief Minister of Kerala
that the Prime Minister hag agreed to
convene a Chief Ministers’ conference
to prepare an action plan for the re-
habilitation of the Gulf returnees, My
request js, tkis conferenca shouvld be
convened immediately and an imme-
diate action plan for the rchabilita-
tion of the Gulf returneeg should be
prepared and it should be implemen-
ted quickly., The Government of
Kerala. This is the time to clear tha
crore plan 10 help returnees of
Keala. This ig the time to clear that
scheme also. Something should be
done quickly, We are everyday gett-
ing panicky letters from Kuwait, So,
the Government should act quickly
thrgugh the TInternational Red Cross’
and the UN to trv to send food and
medicines to Kuwait., Dtherwise
there can be more alarming reports
from theve.

SHRI JOHN ©F. FERNANDES
(Goa): Madam. T associate myself
with the hon Member.

SHRI JAGESH DESAT (Maharash-
irg): Madam, we all associate

SHRy JOHN F. FERNANDES:
When the Foreign Minisler mads a



255 Special

[Shri Jhon F, Fernandes]

statement in the House, he had said
that we will be sending food. | do
not know what is the position of that
statement now. It was my sugges-
tion that the medicines should also be
included,

In 1987, the Governmeni of Irdia
air-dropped food in Sri Lanka, 1 do
not know what is keeping us back to
send food supplies to our own people
numbering two lakhg stranded in
Kuwait and Iraq. There was also a
statement—and there wag also a re-
port on Doordarshah—that Iran will
be allowing oaur people 1o pass
through their territory, but yester-
day we read in papers that it was not
so because that place is mined. I
feel the Govenment of India ghould
pursue tkis ma'ter with the Govern-
ment of Iraq.

SHRI M. M, JACOB ({(Kerala):
Madam, I reqguast...

THE DEPUTY CHAIERMAN; I am
not allowing you, Mr. Jacob.

SHRI M. M. JACORB: Mazdam, we
are concerned....,

THE DEPUTY CHAIRMAN:
Everybody is concerned, The whole
House is concerned abnut it. I hope
the Minister of Parliamentary Affairs
and their leader will take note of jt—
about the conditions in Kuwait,

SHRI M. M. JACOB: Madam . .

. GATEHT ATRY: (IAT 93W)
Yraafy WERT 47 vArs FLERT )

' THE DEPUTY CHAIRMAN: T am
not allowing. I have got listeq Spe-
cial Mentions here, 1 will allow you
afterwards, (Inlerruptions) 1 am
uot allowing you, please. I have got
the listed Special Mentiens. (Inter-
ruptions) You may do what you like,
U have a listed pusiness and I have
lo go according to that, (Interrup-
tions) Please, let me do my work,
Please don’t inferrupt.

[ RAJYA SAEHA ]
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Need to set up an oil refinery in
Nagaland

SHRI KHYOMO LOTHA: (Naga.
land): I rise to mention an important
matter regarding setting up of an oil
refinery in the State of Nagaland.
The location of the refinery is to pe
approved by the Governmeng vof
Nagaland, but in all probability it
may be located either in Merapani
under Wokha District or at Chumu-
kedimg in Kohima District. The
State of Nagaland appeared on the
oil map of Indiz in the vear 19786,
when the then Prims Minister and
President of All India National Con-
gress, Smt.Indiry Gandhi announc.
ed the good news in the plenary ses-
sion of the AICC held at Dispur
in Assam, that oil has been struck
in the drilling site at Changpang in
Wokha District in Nagaland, Since
then the ONG(C has gone into produc-
tion of petroleum crude oil in Chang-
pang oil fields in the District of
Wokha—the land of the Lotha tribe
in Nagaland.

Encouraged by the oil production
in Changpang oil fields and knowing
that there is crude oil in abundance
underneath the ground in Nagaland,
the ONGC has gone into ‘further ex-
ploration and drilling in many more
areas in several districts in Naga-
land. The crude oil thus produced
from Changpang oil fileds is trans-
ported to Assam for refining. But. in
spite of this very important contribu-
tion made by the oil-rich Stat‘e 9f
Nagaland to the oil refineries in
Assam and to the nation, the people
of Nagaland and the State have not
been benefited either in the sphere of
employment or in the form of revenue
accrued from royalty land compensa-
tion etc. in the true sense of the

{erm.

THE DEPUTY CHAIRMAN: Do we
have change of Leader of the House?

SHRI SHANKAR DAYAL SINGH
(Bihar): Madam, we are welcoming
Mr. 8. B. Chavan here.



